
NATIONAL COMPANY I-AW TRIBUNAL
MUMBAI BENCH, MUMEAI

CORAM Present:

C.P No. 1373/ (MAH)/ 20 17

SHRI B,S.V, PRAKASH KUMAR
MEMBER (J)

SHzu V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 17,I I.2O17

NAME oF THE PARTIES: Shapoorji Pallonji Investment Advisors Pl,t. Ltd

Omkar Realtors and Developers Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2O 16.

S, NO NAMFJ DESIG NATIoN SIGNATURE

I il, e[r*a tr{n,l.r M,vwVc
ilbnlonro^ur,

(

2w A
p{r

i lL A # k l,,h"<
P Wh"''-

ORDB

CP 1373/I&BP/NCLT/MB/MAH/2017

Wrongly on Board

sd/-
B.S.VV. NALLASE\APATHY

Member(Technical) Member (Judicial)
.u.1*

o

@

u


